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Corruption Act and Section 109 IPC.
Some irregularities in the purcase of
Quick Floc Polymix by Delhi Electric
Supply Undertaking were also found
by the Central Bureau of Investiga-
tion. No investigations have been
<onducted §n other cases so far.
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Central Secrelariat Cantoens

4313, SHRI RAMJI LAL SUMAN:
Will the Minister of HOME AFFAIRS
be ploaseq to state:

(a) whether it i= a fact that most
of the Departmental Canteens in the
Central Secretariat are running at s
loss despite subsidy and other facili-
ties provided by the Government;

(b) how much subsidy has been
given to each canteen during the last
one year and which of them are run.
ning at a loss;

(¢) whether Governmen¢ propese
t0o hand over these canteens to pri-
vate contractors; ang

(d) it not, what steps are taken by
the Government to check malpractices
and supply cheap, nutritious and
better quality foodstuffs in these
canteens?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):
(a) No, Sir,

(b) The informastion is given in the
statement laid on the Table of the

House, [Placed in the Library, See
No. LT-776/3.

(c) No, 8ir

(d) A High Power Committee was
set up to go into the details of the
functioning of departmental/coopera-
tive canteens functioning in Govern-
ment offices. This Committee has re-
cently submitted its report, which is
under gxamination. With the imple-
mentation of the accepted recommen-
dations of the High Power Committee,
it in hoped that there will bg mshstan-
tial improvement in the warking of
the departmental/cooperative can-
teens,





